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Hon'ble NGT, Principal Bench, New Delhi
OA No. 1072024
Motilal Vs Government of MP
Application disposed & order passed dated - 14/02/2024

The order passeq by Hon’ble NGT, Principal Bench, New Delhi in the above
matter is as follows:

This original application is registered on the basis of the letter perit{on sent by
one Motilal resident of village Tandg, Tehsil-Kukshi, District Dhar wer}_i the p!eg
that at survey no. 102 area 0.406 ha. In village Gatla Tanda, Tehsi] Kukshi,

mber Secretary, Madhya
Ispose of the OA with the
into the grievance of the
tion and take appropriate

The site mentioned in the NGT OA No.

27/03/2024 by the Board officiais. During insp
made:

1072024 was inspected on date
ection following observation were

* The site is located at Survey no. 102, area 0.406 Hac. in the v
(Tanda), Tehsil Kukshi, District Dhar,

* Before the inspection, the complainant (Shri Motilal, Village Tanda, Mobi|e
No. 9685552688) was calied twice, so that the inspection can be carried out
in his presence, but he did not receive the call.

* The said site was inspected in the presence of Mr. Roshan S/o Bhishan

Dodwe, Sarpanch of Village Gatla (Mobile No. 9683833572} and local
villagers.

illage Gatla

* During inspection no fruit bearing plants/trees, were found there, only some
local plant species were found; however no evidence of tree cutting was
observed. Site photographs taken during inspection are

(Annexure-l].

enclosed
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The village sarpanch informed that, the site js government owned land and
No permission was given by the local body for any proposed plotting

project. Sarpanch also informed that the complainant is nuisance creator
and is a habitual complainant.

* Panchnama made during inspection in the presence of Village sarpanch and

local villagers is enclosed {Annexure-2).

Conclusion

* The complaint was not found true and does not hold any mertt. Thus on the

basis of above facts and observations there is no scope for any further
action in the matter,

Date: 01/04/2024

S

.R. Bhanwar M.K. Mandraij

Scientist Regional officer
M.P. Pollution Control Board, MLP. Pollution Control Board,
Dhar

Dhar

(¥ Scanned with OKEN Scanner




Annexure -1
Hon’ble NGT, Principal Bench, New Delhi

OA No. 10/2024
Motilal Vs Government of MP

Inspection Photographs

£

i) GPS Map Camera
Timripada, Madhya Pradesh, India

PRVV+X64, Timripada, Gotiya Aam, Madhya Pradesh 454116, India
Lat 22.742774°

Timripada, Madhya Pradesh, India

PRVV+X64, Timripada, Gotiya Aam, Madhya Pradesh 454116, India
Lat 22.742774°

Long 74.841392°
27/03/24 12:11 PM GMT +05:30

=~




Hon’ble NGT, Principal Bench, New Delhi
OA No. 10/2024
Motilal Vs Government of MP

Inspection Photographs

Timripada, Ma India
PRVV+X6&64, Timripada, Gotiva Aam,
Lat 22.742774°

Long 74.841392°

27/03/24 12:10 PM GMT +05:30
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Madhya Pradesh 454116, India
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Timripada, Madhya Pradesh, India

PRVV+X64, Timripada, Gotiya Aam, Madhya Pradesh 454116,
Lat 22.742774°

India

Long 74.841392°
27/03/249 1 13 PM GMT +05:30
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Hon’ble NGT, Principal Bench, New Delhi
OA No. 10/2024
Motilal Vs Government of MP

Inspection Photographs

R .

!
[

Timripada, Madhya Pradesh, India

PRVV+X64, Timripada, Gotiya Aam, Madhya Pradesh 454116, India

Lat 22.742774°
Long 74.841392°
27/03/24 12:12 PM GMT +05:30
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Timripada, Madhya Pradesh, India
PRVV+X64, Timripada, Gotiya Aam, Madhya Pradesh 454116, India
Lat 22.742774°

Long 74.841392°
27/03/24 12:12 PM GMT +05:30




Hon’ble NGT, Principal Bench, New Delhi
OA No. 10/2024
Motilal Vs Government of MP

Inspection Photographs
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Timripada, Madhya Pradesh, India
PRVV+X64, Timripada, Gotiya Aam, Madhya Pradesh 454116, India
Lat 22.742774°
Long 74.841392°
27/03/24 12:11 PM GMT +05:30
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Timripada, Madhya Pradesh, India

PRVV+X64, Timripada, Gotiya Aam, Madhya Pradesh 454116, India
Lat 22.742774°

Long 74.841392°
27/03/24 12:14 PM GMT +05:30
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